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CENTRAL ADMINISTRATIVE TRIBUNAL
MUMBAI BENCH

'0.A.542/2000

Dated this Monday thevzsth Day of October, 2001.
Hon’ble Shri Justice B.N. Singh Neelam, Vice Chairman.

shri Krishna J. Kamble,

working (then) as Helper

(Casual Mazdoor) under S$.D.0O.

Telegraph, Ratnagiri,

R/at : Kalyanchi Wadi,

at Pomendi Budruk,

Tal. Ratnagiri,

District Ratnagiri - 415 612. .. Applicant,

( By Advocate Shri S.P. Kulkarni )
VERSUS

i. ‘Union of India, through
The Telecom District Manager,
Gurukrupa Building, Bandar Road,
At Post, Taluka Ratnagiri,
District Ratnagiri-415612.

2. The Chief General Manager,
Telecommunications,
Department of Telecommunications,
Ministry of Communications,
Government of India, Fountain-1I,
(Telecom Building), Fort,
Hutatma Chowk, Mumbai-400001.

3. Chairman, Telecom Commission,
(Through) : Assistant Director
General, (STN) Government of India,
Department of Telecommunications,
STN Section, Dak-Tar Bhavan,
Parliament Street,
New Delhi - 110 001. ) ... Respondents

( By proxy counsel Shri K.R. Yelwe,
for Shri V.S. Masurkar, Counsel ).

| ORDER  (Oral)
[ Per : Justice B.N. Singh Neelam, Vice Chairman ]

shri S.P. Kulkarni, 1learned counsel for the

ll"2.l
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my considered opinion in the background of the facts and

circumstance the concerned respondent 1i.e. Telecom

istrict Manager, Ratnagiri, figuring here as Respondent

3

ic.1 is hereby directed as to consider the case of the
appiicant for grant of temporary status after verifying
the documents so filed and marked as Annexure ‘A’ in
support of his contention with regard to his working as
casual labourer for 634 days and if after verification,

the contention so made on behalif of the applicant in this

[¢)

d correct and the appiicant sc fits in the
terms énd conditions of the scheme by which the temporary
status is being granted to the casual iabourers, his case
be also in that 1ight considered and the matter be

disposed of within a period of 4 months from the date of

receipt of copy of this order with 1intimation to the

7. ~ The matter stands accordingly disposed | of

alongwith the M.P. Parties to bear their own cost.

N
{ B.N, Singh Neelam )}
Vice Chairman.



